
THE NAT]ONAL COMPANY LAW TRIBUNAL, MUMBAI DIVISION _ II,
MUMBAI

c.P. 424 / 24 1,242,244(MB / 20 18\

CORAM : SHRI BHASKARA PANTULA MOHAN, MEMBER (J)
SHRI V. NALLASENAPATHY, MEI\4BER (T)

ORDER SHEET OF THE HEARING OF N4UMBAi BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 07.O5.2018

NAN4E OF THE PARTIES: Anil M. Ahuja

v/s.

iYarvel Fragrances Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 24I, 242,244 OF COMPANIES ACT,
2013

Order

2. C.P. 424 I 24 t,242,244(MB I 2018)

At request of both the counsels, list this matter on 1 1.06.2018.

V. NALLASENAPATHY
lvlember (Tech nical)

BHASKARA PANTULA MOHAN
Member (J udicial)
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